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Governments and various interests in
textile industry, the concerned Central
Ministries, etc. Government will an-
nounce its decisions on the recommen-
dations of the Committee as early as
possible.

The Government announces mini-
mum support price for cotton which
takes into account the cost of various
inputs as well as reasonable return
to the farmers. The cotton farmers
have been able to sell their produce
at prices tugher than the mmimum
support price dunng 1990 91 season

|#nglish}
Devsluation of Rupee

*112. SHRI DHARAMANNA
MONDAYYA SADUL: Will the
Minister of FINANCE be pleased to
state :

(a) the factors taken imnto considera-
tion hy the Government before deva-
luation of Indian currency in interna-
tional market; and

(h) the details of assessment made.,
in respect of each hard currency ?

THE MINISTER OF STATE - IN
THE MINISTRY OF FINANCE
(SHRI RAMESHWAR THAKUR) :
(a) Adjustments n the external
value of the rupee were effected on
ist and 3rd July, 1991 after due con-
sideration of the balance of payments
position, international competitiveness
of our exports reflected by the move-
ments i the real effective exchange
rate of rupee, the state of our foreign
exchange reserves and market percep-
tions and expectations regarding the
exchange value of the rupee.

July 19, 1991
(b) The decision on the recent ex-
change rate adjustments of rupee was
taken in the light of movements in
India’s real effective exchange rate
taking into account the exchange rate
behaviour of India's major trading
partners, and the inflation rate in
India and abroad. and was not based
on movements in individual currencies
or bilateral exchange rates.

H randation)

Superamnuation Age of Military Per-
sonnel

*113 PROF PREM DHUMAL
Will the Minister of DEFENCE be
pleased to state :

(a) whether the Government pro-
pose 1o raise the age of superannua-
tion of miltary personnel also up to
58 years;

(b) if so, by when; and
(c) if not, the reasons therefor ?

THE MINISTER OF DEFENCE
(SHRI SHARAD PAWAR) : (a) to (c)
There is no proposal to raise the re-
tirement age of all Defence Services
personnel up to 58 years as this would
be detrimental to the need of main-
taning a youthful profile and fighting
efficiency of the forces.
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Closure of Jute Mills in West Bengal

*114. SHRI SANAT XUMAR
MANDAL : Will the Minister of TEX-
TILES be pleased to state :

(2) the details of Jwte Mills in
West Bengal which are at present
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ei'_the'r lying closed or are Tw;rkm;
much below their capacity:

(b) the estimated loss of foreign
exchange as a result of the closure of
these mills and the number of workers
rendered unemployed:

(c) whether the Government of
West Bengal has time and again re-
quested the Union Government for the
take-over of these mills; and
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(d) if so, how fh'ewGov.emn;enf‘pm-
pose to tackle this issue ?

THE MINISTER OF STATE OF
THE MINISTRY OF TEXTILES
(SHRT ASHOK GEHLOT): (1) and
(b) The details of the jute mills in
West Bengal that were lying closed,
as on 30th June. 1991 are given be-
low :

Si. Name of
No. Mill
I Nuddea
2 Budge Budge
3 Agarpara

Anglo ladia

Prem Chand

No. of Nate of

Workers Closure
- R 400;)_ R __2-6.;‘1.‘..
3,400 18-3-88
3.400 13-6-91
5.500 20-5-91
900 17-10-90
Total 'l72(l(; o

Some jute mills like Bharat, Cal-
cutta, Gourepore and Tirupati Jute
Mills are working far below their rated
capacity.

It is not possible to estimate the loss
of foreign cxchange as a result of
closure of these mills.

(¢c) Yes, Sir.

(d) Government are of the view that
take-over/nationalisation is no solution
to the: problem of sickness and
Gaovernment will not. as a rule, inter-
vene in such cases. Government have

] taken severnl measures for the revival
of sick mills including creation of Jute
Modernisation Fund to cater to the
modernisation requirements of the jute
industry, establishment of Special Jute
Development Fund for restructuring
the jute economy, enactment of manda-
tory use of jute packing for foodgrains,

sugar, cement and urca, grant of finan-
cial support for R&D activities and
product diversification programmes,
regular purchase of B. T will bags on
cost plus basis, encouragement of
diversification by providing facilities
of excise exemption, concessional im-
port duty, marketing support etc.
Government have also set up a Board
for Industrial & Financial Reconstruc-
tion (BIFR) to determine and enforce
remedial, preventive and ameliorative
steps for the revival of sick industrial
companies.

‘Yaxi Fare Hike
*115. SHRI UDAYSINGRAO
GAIKWAD : Will the Minister of

SURFACE TRANSPORT be pl-ased
to state :

(a) whether attention of the Govern-
ment has been drawn to the news—
item captioned ‘Arbitrary pre-paid taxi



